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Chequeg Stolen from Headquarters of
Indian Red Cross Society

2004, SHRI NIHAL SINGH; Will the
Minister of HEALTH AND FAMILY
WELFARE be pleased to gtate:

(a) whether it is a fact that in 1375
some cheques were stolen from the
headquarters of the Indian Red Cross
Society and about Rs. 52,000/- was
withdrawn from the State Bank of
India from its Parliament Street
Branch and the bank has made pro-
visional payment to the Society:

(b) whether it ic a fact that one of
the employees who wag alleged to be
involveq in this frauq has honourably
been acquitted by the New Delhi
Court; and

(e) if co, what action State Bank of
India, New Delhi nas taken for re-
covering Rs 52,000/- from the Indian
Red Cross Society and what action
Society has taken against those uffi-
cials against whom the Court has
made strictures in the judgement?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMI-
LY WELFARE (KUMARI KUMUD-
BEN M. JOSHI): (a) 8 blank cheques
were found missing from the head-
quarters office of the Indian Red Crosg
Society in March, 1975, It was dis-
covered that 6 out of the 8 missing
chequeg of a totgl value of Rs. 50,100/-
had been encashed by forging the
signature of the Secretary QGeneral.
The State Bank of India had provisio-
nally paid to the Society Rs. 50 100/-
which was withdrawn from the
account of the Society unde, forged
signature,

(b) An employee of Indian Red
Crogs Society who wag involved in it
was convicted by the Trial Court,
But on appeal the conviction wag set
aside by the Additional Session Judge,
New Delhi.

(¢) The Indian Red Cross Society
has intimated that no action hag been
taken by the State Bank of India, New

* Delhi for the recovery of the amount





